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OFFICE OF THE PRINCIPAL DISTRICT 8: SESSIONS JUDGE, EAST DISrtamoutoooma counts; DELHI 54$‘

It is hereby ordered that Sh. Arijit Chakraborty, JA/Branch Incharge, All rd=)3‘ Q-agfi *

QRDER is [lg QUE 2024
~ e£53

Rooms, East District shall act as Nodal Officer to assist the Election Committee for
conducting Elections of Shahdara Bar Association, Karkardooma Courts, Delhi
with immediate effect in addition to work already assigned to him.

7L3 4- 7.19“!
Principal District Se sions Judge: East District

Karltardo a Courts, Delhi.
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No. /P .D&SJ(East]/lG<D/Delhi Dafi Q r._

Copgforwarded forjnforjmation 8: necessary action to:

1. The Registrar General, I-Ion'ble High Court of Delhi, New Delhi.
2_. 'A]l the Principal District and Sessions Judge, Delhi/New Delhi/Rouse Avenue

Courts.
3. Sh. Shailender Malik, Chairman, Election Committee, Karkardooma Courts,

Delhi.
4. President/Hony. Secretary, Shahdara Bar Association, Karkardooma Courts,
' Delhi.
5. The Officer concerned.
6. Official concerned.

9. PS to the unclersigned.
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\%%ZWebsite Committee, Tis Ha.Egi»Cgurts/Karkardooma Courts, Delhi .
8. For uploading on LAYERS.

ac“
Principal District 8: Sessio udge: East District

Karkardooma C , Delhi.
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